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MR. SPEAKER: I am not answerable
for all these things.

SHRI KRISHNA CHANDRA HAL-
DER: I am mising a very important tri-
bal issue.

MR. SPEAKER: What is that? Have
you given any notice?

SHRT KRISHNA CHANDRA HAL-
DER: No, Sir. I am making a sub-
mission,

MR. SPEAKER: No question of sub-
mission. Not allowed.

SHRI KRISHNA CHANDRA HAL-
DER: **

MR. SPEAKER: Not allowed.
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MR. SPEAKER: This is a State sub-
ject, I cannot do anything.

(Interruptions)

MR. SPEAKER: Shri Narain Du
Tiwary—papers to be Jaid.

12.09 hrs.
PAPERS LAID ON THE TABLE

Notification under Essential Commodi-
tiecs Act  Industries (Develepoment and
Regulations) Act, and Review on and Re-
port of Hindustan Photo films Mfg.
Co., Ltd., Octamund and National
Institute of Design, Ahmedabad for R1-
82,

THE MINISTER  OF  INDUSTRY
(SHRT NARAYAN DATT TIWARIL): |
beg to lay on the Table:—

(1) A copy of the Notification No.
S.0. 202 (Hindi and English version)
publishhed in Guzette of India dated
the Ist Junuary, 1983 containing Or-
dar making certain amendments to
the order published in  Notification,

No, S.0. 797(E) dated the 12th
November, 1981, under sub-section
(6) of section 3 of the Essential

Commodities Act, 1955 [Placed in
Library. See No. LT-5942:83].

(2) A copy each of the following
Notificntions (Hindi and English  ver-
sionty) under sub-section (2) of  sec-
tion 18AA of the Industries (Develop-
ment and Regulations) Act, 1951:—

(i) S.O. 745(E) published in
Gazette of India dated the 14th Oc-
tober, 1982 regarding extension of
period of take over of management

of Messrs. Amritsar Oil  Works,
Amritsar beyond five years.
(1) S.O. T63I(E) published i

Guzette of India dated the 25th Oec-
tober, 1982 regarding extension of
period of take over of moanagement

**Not recorded.
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of Messrs. Plyboard Industries Limi-

ted, Pampore, Jammu, beyond five
years.

(iii) S.0. 772 published in Gazette
of India dated the 2nd November,
1982 regarding extension of period
of take over of management of
Messrs. Ganesh  Flour Mills Com-
pany Limited. De'hi beyond five
years,

(iv) S.0. 778(E) published in Gazet-
te of India dated the 3rd November,
1982 reparding cxtension of period
of take over of management of Mes-
srs. Somasundram  Super  Spinning
Mills, Muthanendal, Tamil Nadu,
beyond five years.

[Placed in Librury. See No. LT-5943]
83]

(3) A copy each of the following
papers {Hindi and English version) un-
der sub-section (1) of section 619A of
the Companies Act, [956;—

(i) A statement regarding Review
by the Government on the working
of the Hindustan Photo Films Munu-
facturing Company Limited ~ Oota-
camund for the year 1981-82.

(ii) Annuual Report of the Hindus-
tan Photo Films Manufacturing Com-
pany Limited, Ootucamund for the
year 1981-82 ulong with Audited Ac-
counts and the comments of the
Comptrolier and Auditor General
thereon.

[Placed in Library. Sce No. LT-5944]
83]).

(4) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the Nntional [Institute of  Design,
Ahmedabad. for the year 1981-82 along
with Audiled Accounts.

(i1} A statemem (Hindi and English
versions) regarding Review by the
Government on the working of the Na-
tional Institute of Design, Ahmedabad,
for the year 1981|82 {Placed in Library.
See No. LT-5945[83)

(5) A copy of the Annval Report
(Hindi and English versions) of the
Automotive Research AsSociation of
India, Pune for the year 1981-82 along

with Audited Accounts. [Placed in L
brary. See No. LT-5946/83].

SHRI ANANTHA RAMULU MALLU
(Nagarkurnool): Sir, 1 have given notice
under section 193 regarding atrocities on
Harijans,

SHRI  ANANTHA RAMULU

MALLU: T am not the person who put
the question.

MR. SPEAKER: Somebody must have

been there. What can 1 do? I cannot
allow you like this,
SHRI ANANTHA RAMULU

MALLU: | have given notice.. You
were pleased to assure this House that
vou will allow half-an-hour discussion.

(Interruptions)

ANNUAL  RFPORT 0OF AND REVIEW oON
Paowas Naibu  HIMALAYAN  ZOLOGICAL
Parg, DARIFELING, NATIONAL INSTITUTE OF
IMMUNOLOGY, AND SREE CHITRA TIUNAL
INSTITUTE  or MEDICAL  SCIENCES AND

TrcuNoLOGY, TRIVENDRAM, For 1981-82
ETC.

THE MINISTER OF STATE IN THE
DEPARTMENT OF SCIENCE & TECH-
NALOGY, ATOMIC ENERGY, SPACE
ELECTRONICS AND OCEAN DEVE-



